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GOVERNMENT BILL

The National Waterways Bill, 2015 — Conid.
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SHRI AHAMED HASSAN (West Bengal): Sir, T thank you for allowing me to
speak on the National Waterways Bill, 2015, As we all know, waterways in India
have immense potential. Our civilization itself is connected with rivers. des H gHR
fargeam &) ygarT A6 § g€l g8 81 faeg § wRa #) v s ww ¢ v ogw S
i gsdl B

Sir, the hon. Chiel Minister of my State, West Bengal, Sushree Mamta Banerjee,
has always encouraged the development and the proper use of waterways in our
country as well as in our State. It is evident from the statistics that China uses its
waterways for 47 per cent of its total transportation, European Union-44 per cent,
and even in our neighbouring country Bangladesh, 35 per cent of transportation is
done through waterways, while in India, only 3 per cent of total transportation is
carried out through waterways. So, we in Trinamool Congress, agree that we have
to develop our national waterways to reap the benefits of the modem trade and
transportation. But, at the same time, [ must say that in the process, we have to
address some serious concerns of the States. The Bill has not addressed the roles and
the rights of the States or prepared any mechanism to solve or defuse the probable
differences between the States and the Union. In the Bill, there are only three lines
on this important matter. It stated without elaborating any guidelines or giving any
plan for required structure or how to sort out differences, if any, between the Union
and the States. There is no modality in the Bill for addressing the problem, if it
crops up. In the Statement of Objects and Reasons of the Bill, it is merely said;
"The enactment of the proposed legislation will in no way impinge on the nights of
the State Governments for usage of water, ownership of appurtenant land, minerals,
metals, sand etc., rather will usher in development of transportation and tourism in the
States. In our view, there should be adequate representation of the concerned States
in the nodal agency of waterways which is called 'Inland Waterways Authority of
India’. It is having its headquarters in Delhi. It is the opinion of many experts that

the agency should have revamped as it is not running in a professional or proper way.

Our party, Trinamool Congress, leels that care and caution should be followed
while implementing the projects after the enactment of the proposed legislation. It
should, m no way, mpinge the rights of State Governments for usages of water,

taking up of additional irmigation projects, ownership of land, mineral, sand etc.
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Another recommendation which our Party, Trinamool Congress, endorses is that a
State level Water Management Committee, with representation from the State, should
be formed to oversee the development of national waterways and resolve the issues
at the State level itsell.

We in West Bengal are really concemed with these issues because as many as
12 nivers and waterways which have been identified for national waterways are from
our State. I would like to mention a few, Allahabad-Haldia Stretch of the Ganga
Bhagirathi-Hooghly river, Ajoy river, Damodar river, Jalangi river and Sunderbans

Waterways.

Sunderbans Waterways, if it is taken up for development on a priority basis,
will not only boost the eco-tourism in this magnificent area, but will usher in multi-
pronged development of the area also. Tourists will see here famous Royal Bengal

Tigers in the forest, Mangroves and crocodiles in the river

But T will mention here that there are concemns of pollution in the rivers when
large vessels and barges, etc., will pass through its water. The Government have to
take care of that problem. Some fishermen forums also expressed their anxiety that
their traditional occupation may face danger because eco-system of the river may
suffer in the process. The Government will also have to look into their concerns,

that is, fishermen.

Finally, I will say a few words on the financial implication. The hon. Minister,
Shri Nitin Gadkari has said in the Press that the development of the proposed
waterways will require ¥ 5 lakh crores. So, how the hon. Mimster will procure
these large sums of money, he should give us some hints or some indications. A
few newspapers quoted the Minister saying that 26 per cent of the financial stakes
would have to be borne by the States. I don't know whether this proposal or the

idea has been discussed with the concerned States.

In the end, I will say, we support the National Waterways Bill, 2015 for the
bright future and the larger interest of the country.

SHRI A. W. RABI BERNARD (Tamil Nadu): Sir, I rise to support the National
Waterways Bill, 2015. At the outset, 1 register, with profound gratitude, the generous
support and patronage of my leader, hon. Chiel Minister of Tamil Nadu, Amma, for
me and thank her for this opportunity to speak on this Bill.

Sir, the Bill looks very promising. We have many reasons to support the Bill.

At least, the Bill does not look like the Sethusamudram Project announced earlier,
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where almost ¥ 2,500 crores had been spent, but there is no accountability. Nobody
knows how the money was spent and where the monev has gone. [ express my
anxiety that this Bill should be very cautiously implemented and, at no point of

time, should we have traces of any wasteful activity.

Sir, there are a couple of reasons for us to support the Bill, and T would like
to mention them one-by-one. Firstly, this Bill aims to develop 101 new Inland
Waterways throughout the country in addition to the existing National Waterways,
which means several hundred thousand crores of rupees will be spent for the project
which will, ultimately, mean employment for millions of skilled and semi-skilled
persons. These Waterways will greatly benefit the rural masses, farmers, fishermen
and the industry. Secondly, Inland Water Transport reduces pressure on road and
rail, reduces congestion and accidents on road, and is cost-effective, economical and
environment-friendly. For example, one litre of fuel can move 105 tonkm by Inland
Water Transport whereas the same amount of fuel can move only 85 ton/km by rail
and 24 ton/km by road. Several European countries and other developed countries
like the U.S.A. and China make full use of their Waterways for container movement.

It is high time India followed suit.

The third reason why we support this Bill is that India has a large network
of Inland Waterways. There is a huge potential in Inland Waterways to act as an
alternate and supplementary mode of transport. The Inland Water Transport sector,
presently, has a meagre, modal share of 0.4 per cent in our country, compared to
42 per cent in Netherlands, 8.7 per cent in China and over 8 per cent in the USA.
This 1s a great economic opportunity lost to the country. 1 hope that the Bill will
correct it and create a new history.

Sir, having given the reasons for supporting this Bill, I now present some of
our demands and expect a positive response from the hon. Minister. This Bill, Sir,
should in no way have a negative effect on the rights of the State Governments.
The rights of State Governments for the usage of water, ownership of land, minerals
and metals should be protected. It should help in the development of transportation
and tourism in India amongst the States. Our hon. Chief Minister, Amma, has been
urging upon the Union Government to implement the interlinking of peninsular rivers,
Mahanadi, Godavari, Krishna, Pennar, Palar and Cauvery and then on to Gundar
as the diversion of waters of the west flowing rivers of Pamba and Achankovil to
Vaippar in Tamil Nadu under the Peninsular Rivers Development Plan. This Plan
should be implemented on a priority basis with the huge sum allocated for this Bill
to be implemented. I thank the Government for having notified the Special Committee
for Interlinking of Rivers, as requested by our beloved Leader, Puratchi Thalaivi

Amma, on 3.6.2014. For the successful implementation of this, all inter-State rivers
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should be nationalised in the first place so that water resources of the country can
be optimally utilised. Hon. Amma's scheme for modernisation of the canal system
in the Cauvery Basin at a cost of ¥ 11,421 crores needs to be approved by the
Central Government expeditiously. The Government of Tamil Nadu has submitted to
the Centre a project for the extension, renovation and modemisation of Grand Anicut
Canal costing T 2,610 crores. ...(Time-bell rings)... 1 urge upon the Government to
consider this important proposal and allocate the requested funds at the earliest for
the speedy implementation of Grand Anicut Project. The hon. Chief Minister of Tamil
Nadu, Amma, has sought the assistance of the Union Government for implementation
of the proposal to divert the flood waters of Cauvery to drought prone areas by
linking the rivers Cauvery-Vaigai-Gundar at a cost of ¥ 5,166 crores. This needs to

be taken up on a priority basis.
With these words, I support this Bill and I welcome this Bill. Thank vou, Sir.

SHRI AMBETH RAJAN (Uttar Pradesh): Thank you, Mr. Vice-Chairman, Sir, for
permitting me to participate in the discussion on the Bill, the National Waterways Bill,
2015. I am also very thankful to my Party's National President, Kuman Mayawati,
for permitting me to take part in this discussion. This Bill seeks to make provisions
for the existing five national waterways and declaration of additional 106 new inland
waterways spread among 24 States to be National Waterways. It is very pertinent to
mention here that the first National Waterways Act was enacted in the year 1982.
It was relating to Allahabad (Uttar Pradesh) - Haldia (West Bengal) stretch of the
Ganga Bhagirathi-Hooghly River. This Bill further seeks to provide for the regulation
and development of the said waterways for the purpose of shipping and navigation
and other connected matters. Sir, a survey points out that National Highways are
contributing to about 40 per cent of the road accidents. Trucks, which are used for
transport of goods, are being the major contributor in this. Not only precious lives
are lost in these accidents, but the Government is obliged to pay compensation to
victims and also has to honour the orders of Motor Accidents Claims Tribunals.
This way Government 1s losing revenue. Once the National Waterways become
operational, it will be a safest mode, can reduce road accidents, causing causalities
and also paying compensation by Government. Once the National Waterways become
operational, they can be used for movement of Cruises tourist vessels which can

earn substantial foreign exchange to the Government.

While supporting the Bill, T find it appropriate to raise my concern on one aspect.
All our Indian rivers are not perennial, many rivers are seasonal. So, a serious thought
to be given whether depth of rivers are sufficient before declaring any stretch as a

waterway. | would like to know the views of the hon. Mimster on this.
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Sir, in the Schedule to the Bill, there is a mention about the existing waterways.
Buckingham Canal is one such waterway. Transport existed in this waterway during
the British Rule when there was no much scientific development. But, now, in spite
of many scientific developments, there is not much mmprovement in this stretch. 1
urge the Government to give special attention in this regard. If this is done, it will

be very useful to one and all

Sir, in the existing waterway of River Ganga ie., National Waterway-I, which
is in Uttar Pradesh, there are about 50 temporary bridges — pontoon or floating
bridges. These help in passage of human beings and vehicles. If waterways are to
be developed in a big wav what Government is going to do with these bridges? I
would like to know whether these bridges will be dismantled. What course of action

the Government 1s going to take? I seek clarification from the hon. Minister on this.

Sir, n Uttar Pradesh, Nishad, Mallah and Machhuara community people are
engaged in ferrving people in the river and fishing. Their livelihood is entirely
dependent upon river. They are engaged in this for thousands of years. If waterways
are developed they will be affected in earning their livelihood. So, I urge the
Government to consider this issue seriously. The Government should, firstly, resettle

and rehabilitate them before taking up this useful and valuable project.

Sir, in one of my Special Mentions made before this august House, I raised the
issue of pollution. The waterways is an eco-friendly transport mode. This is the first
and foremost reason why the BSP Party supports this Bill. Once all the waterways
become operational, air pollution can be reduced to a considerable extent. We have
the responsibility of giving clear and healthier environment to our future generations.

Hence, it 1s also the need of the hour for reducing pollution and be eco-friendly.

Sir, an oil spill occurred in 2010 off the Mumbai coast. The effects caused
by oil spill are very dangerous and it affects marine life. The chemical dispersants
used to break the oil, makes oil to settle in bottom and thereafter it affects marine
life. So, o1l spill 1s very, very hazardous and utmost care should be taken to avoid
such incidents in future. Since waterways we are going to develop in the near future
covers the entire length and breadth of the country, sufficient precaution should be

taken to tackle such situation if it happens in future.
With these few submissions, 1 once again support and welcome the Bill. Thank vou.

SHRI RITABRATA BANERIEE (West Bengal): Sir, there is no denying of the
fact that inland waterways is a very important mode of transport and international
examples of Duisburg in Germany and Nanjing in Peoples Republic of China which

are competing with seaports testifies that fact.
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There are a few concerns which I would like to highlight on the Bill. Sir,
the Government has identified 101 inland waterways in the country. The estimated
investment 1s ¥ 35,000 crores over the next two years is necessary. The TWAI has
said categorically — I heard it in a press conference — that market borrowings and
multilateral agencies will fund inland waterways. Now, I heard the TWAI Chairman
also saying that domestic and foreign financial institutions have been identified. 1 just
would like to know which of these financial institutions have been already identified,
which are eager to invest in these 101 inland waterways. I believe that the TWAT’s

organizational set-up is not at all sufficient to undertake this entire task.

Sir, as [ come from West Bengal, there is an example. In the CIWTC, Central
Inland Water Transport Corporation, 350 staff members were there. It is a Government
organisation. There was a forced VRS. Sir, 345 people were forced to take VRS.
This organisation had 106 barges. A majority of them has been sold, we came to
know. The hon. Minister is here and we would like to know on this. Many of the
barges were in a good condition. Which people have actually bought these things? In
Assam and West Bengal, the CIWTC had huge stretches of land. What will happen
to this land? Already reports are there that the private players and land sharks are
targeting these huge stretches of land. As far as these 101 inland proposed waterways
are concerned, on the question of technical feasibility, no sufficient water-levels are

there at various levels.

Sir, as [ come from West Bengal, T will specify on a few proposals. In this
proposed Bill, it is mentioned about the National Waterway No.7 in the Ajoy river,
National Waterway No. 13 in Bakreswar and Mayurakshi river, National Waterway
No. 28 in Damodar river, National Waterway No. 34 in Dwarakeswar river. Our
experience in the rivers [ am mentioning is that these are non-perennial rivers. Even
during the rainy season, there is no water in these rivers. Anybody can go and see in
Ajoy or Mayurakshi or Bakreswar or Damodar. Even in the rainy season, people are
moving. Hven bike races are taking place in the vast stretches, in between Birbhum
and Bardwan. So, I am unable to understand how these rivers have been identified.
It is okay in the Sundarbans. In the Standing Committee itself we have categorically
stated that the Sundarban river needs to be taken up because that is very important.
The entire stretch of 201 kms. has been identified for the Sundarban waterway and 1
welcome that. That is a very good initiative. But, as far as the rivers in the western
part of the State are concerned, I am unable to understand how these rivers have

been taken up there since there is no water for the entire stretch.

Sir, as far as Kerala is concerned, Kerala Government has already given some
objections. In the National Waterways No. 23, 20 kms. stretch of it is backwater
and that is fine. But, drinking water to Calicut is supplied from this river.
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Sir, as far as National Waterway No. 46 is concerned, 20 kms. of the lower part
is backwater. But, the upper portion of 30 kms. is used for drinking and irrigation
purposes. These are the concerns. As far as National Waterway No.70 1s concerned,
there 1s backwater, but there is a huge stretch which supplies drinking water to

Cochin. This concern needs to be addressed.

Sir, the existing five waterways are nol operating in a proper way. Along
with the 101 proposed inland waterways, priority needs to be given to them. Sir,
consultation with the State Governments is very necessary. As far as this dredging
is concerned, in the Dredging Corporation of India, T feel, there is no sufficient
support. So, the issue of dredging should be taken care because these five National
Waterways, particularly in Kolkata, in the riverine areas, this dredging problem is
very huge. The involvement of the States is necessary. Proper consultation with the
State Government 1s required as many State Governments have some objections. It
1s a good move about the Sundarban river The Government has incorporated the

river with the huge stretch which was necessary.

Last of all, the point I want to make is a point which many hon. Members
have pointed out, ves, 47 per cent of the transportation in the People’s Republic of
China is done through this; the same in the European Union; even in Bangladesh,
35 per cent of the freight carriage is done. Sir, if you look at the old history of
undivided Bengal, from Damarukam on the western side to Tamralipto in the eastern
side and the entire things that started in Bengal, there is a reference of Chand
Saudagar. Sir, in Bengali folklore there 1s a reference to Chand Sadagar and the
business which was carried on. And, in fact, in Odisha, the riverine things coming
up to the shore and then going for Bafi Jatra. All these examples are there in our

folklore. Indigenous things were developed from time immemorial.
(MR. DEPUTY CHAIRMAN in the Chair)

I will just request the hon. Minister and the Government that these National
Waterways must not be the profit maximisation water bodies of foreign and domestic

capital. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Now, Shri Dilip Kumar Tirkey. Your time is four

minutes.

sft fefla AR f@i (3fEem): Thank you, Sir 'The National Waterways Bill,
2015 & HEZH & 39S dlexdw & fou ue I i 9 08w, e asd
IHATT qTe ST 6 37Tl 106 30 SIAAET D1 IR STHRT @l Golt fom T2
gl AR ¥ aexasl 3 S B Al H PIwl [UTS! gan ¥, Sl Sud e 3
HIH] FAETY &1 AR 7 STl TRaeT 1 $a TRasT A v Rk 7 ofoee €,
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Staf <l H wg 47 ufdee ik yRI0 § 44 vfawd 21 sadrt uRags 9 Rk valge
& Agpd 8, dfeh gDl aglal Sh Hsd guddRl § Wl Brel oHl |@g S wad)
2, oiferT ardt T 39 = 7 o e e o anfe o, So = G R Rl

AEG, IT B! 914 ¢ [ ITRaR 3@ 3 &5 B WeIfiear § 21 8, ofdhT 39
Jdex DI Sl TR 8, 52 g3 [Py TR gexds RagT & @ TR 9%d T8l
FIRI ST ha] &l 99 g9f 917 98 & o 37 0 arexdst @ AR $9 9 &
arel g1 el § 35,000 BRIS T & w@d Bl ATAM B, SA g1 AR ERHR He
Sergl, sHdh IR | @i agt TE 31 il adarT # o aievdw §, 999 W) te &
arg § 9t b & gt =l 81 wrdll ®, sy sa arevas # wdt v 9 e
@ & oy 99 T9M w e @) srea srl

a8 wawn ¥ ¢ fo o 99 saart fafea fey 1y 8, sad 9 ey we
qrex Afeat 2, Sl SR & a1 9 il 2, 91 S99 9T $El § BIsl Sen? @@
e Rigms & oy sAwTa 87 9rar gl 897 39 Aardi @ Ssiar H weT w1 e
IRy

uid Pt § STaant gRaET &1 9gMET o1 980 SRR Bl $9d fA7 BRI
T s ft @R w T 9§ A ®edl Yol 8 9d uRasd &I gl o & fory
gab! VT A g g, e g al gen @ e | wan Sy, W aw 9
HH SHD! YOI §S 8, U6 UEEdT ®1 91 g1 § IRile war g b e oY 5w e
# 2w ggiad) grill gud v o e d doe 9rd U ©, aqaT W varr § feran
ST SiRRT 5, S el UR R B ey, @i enRaveR e Sl Il §
AR BFT €1 321 |l $ W &R SR el 39 99 @1 3w e €, g=Enl

MR. DEFUTY CHAIRMAN: Now, Shri Tiruchi Siva. Your time is five minutes.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I rise to support the National Waterways
Bill, 2015. Since, inland waterways in our country is lagging behind the other modes
of transport like road and rail sectors, the Government's attempt to evolve a policy
for integrated development of waterways is to be welcomed. The concept is very
good. The intention 1s appreciable. The Bill identifies 101 waterways as National
Waterways along with the five existing National Waterways. The Bill also specifies
the extent of development to be undertaken in each waterway. Sir, how far it 1s
practically possible, is a big question. Apart from that, I think, this attempt is at the
right moment. Sir, in a few years India is going to be the number one country in
the world to have the largest population; the thickest populated country. When the
population is increasing, the space in which the people are moving will be the same.
And in this developing world, the vehicle movements are increasing, the roads are

the same. When the people and the vehicles increase, 1 think, the future congestion
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which the world or our country may face is very alarming. So, I think, it is the
right time that the Government has thought in the other way that inland waterways
have to be developed, which 1s cost-efficient, as other Members have mentioned,
and the Bill also specifies the same fuel-efficient as well as eco-friendly. Sir, this
1s successful in other countries. In many of the other countries, which many of my
colleagues pointed out here, 1t 1s 35 per cent or 45 per cent, whereas here it 1s

only three per cent. Why is it so?

Sir, of the Government's identification of 101 Waterways, how many are feasible
and possible? Along with that, I would like to say kindly take into consideration the
recommendations which the Standing Committee has given. Sir, I think, the Standing
Committee has gone very deeply into the Bill, and they have given very valuable
suggestions. One is that many of the proposed National Waterways do not have
sufficient water levels throughout the year as they are rain-fed rivers. The Committee
has recommended that this should be addressed during the time of techno-economic
feasibility study. Sir, for example, n 101 identified Waterways, as far as my State
Tamil Nadu is concerned, I just looked into the Waterways. The Bhavani River, I
think, it is a tributary of the Cauvery. I think Cauvery is already running short of
water. The reasons are well-known, which cannot be or need not be discussed now.
Most of the time, I think, even the delta region is suffering. Second is the Kaveri/
Kollidam River This is also of the same condition. So also is the Manimutharu
River. It 1s a five kilometre length of river from Mammutharu Dam. Five kilometres
of length of the Manimutharu River, I don't know how much it 1s going to serve
the inland waterways. So also is Palar River. Sir, there is a saying in that area. It
1s a river without water permanently. It 1s perenmial. It is always there. Sir, Palar
has never seen water. I don't know how these have been identified When these are
the identified Waterways among 101, I do not know about the other States or the
other Waterways, so I am just skeptic about it. I don't under-estimate the intention
or the attempt that the Government is trying to do, Sir But at the same time, the
identified Waterways should be feasible and possible. So also the technical feasibility
must be first established in consultation with the Ministry of Water Resources, Rural

Development and Ganga Rejuvenation before starting any work on a river.

So also, Sir, are financial sanctions. Currently, developmental works on some
existing National Waterways are not yet satisfactory due to lack of timely financial
sanction at the initial stage. Sufficient financial allocations should be made at
appropriate time for effective implementation of projects proposed in the Bill. So also
the involvement of the States must be taken into consideration very much. While the
subject of National Waterways is on the Union List of the Constitution, water is on

the State List. The Committee recommended that the Central Government must make
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suitable provisions in the Bill to ensure that States can continue to regulate on water.

Sir, there is one more thing. A State-level Water Management Council or
Committee with representatives from the State Governments — 1 think this has to
be taken very much seriously because the State Governments should not be neglected
at any cost — should be created to oversee the development of National Waterways
and to resolve the issues at the State level. Such decentralization would help speed
up the process of waterways development. But, Sir, the Bill has assured one thing,
which is solacing, which is consoling. The enactment of the proposed legislation
will in no way infringe on the rights of the State Governments for usage of water,
ownership of appurtenant land, minerals, metal, sand, etc., rather usher in development

of transportation and tourism in States. ...(Time-bell rings)...
MR. DEPUTY CHAIRMAN: Okay, please. Time 1s over. So, I am helpless.

SHRI TIRUCHI SIVA: T will conclude, Sir. I have come to almost concluding
my speech. So, this assurance 1s well taken that the States nights would not be
infringed upon. 1 think the hon. Minister would consider the Standing Committee's
recommendations and also the feasibility of those identified Waterways. Sir, we want
the implementation of that in the right manner, ...(Time-bell rings)... and that would
fetch a very good future for the country. Thank you very much, Sir.

PROF. MV. RAJEEV GOWDA (Karnataka): Sir, the National Waterways Bill
represents the basis for a very ambitious initiative to harness our waterways for
trangportation infrastructure. But this will be truly ambitious if it also balances a

variety of other dimensions, which [ would hke to place before the Minister

Sir, a niver 1s not just a waterway. It is a living eco system. It is something
that we must protect and nurture and that is the key issue, which [ want to place
before the Minister. When you think about the ecology of rivers, the Ganga comes
to mind. And, right there, we have a variety of endangered species. We have
the Gangetic Dolphin. The Gangetic Dolphin is a blind animal, which essentially
navigates through sonar navigation. And, when you have heavy traffic, when you
have dredging, when you have all kinds of disturbances in the river, it is going
to be particularly challenging for this very special species to be able to survive.
Similarly, if you were to look at the kinds of anmimal sanctuaries that already
exist on the river — I would like to ask the Minister — what the plan 1s for these
sanctuaries. There is the Vikramshila Gangetic Dolphin Sanctuary in Bhagalpur. In
the Prime Minister's constituency, we have a turtle sanctuary from Ram Nagar Fort

to Assie Ghat. We have the National Chambal Sanctuary. So, how are you going
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to address these sanctuaries? How do they fit in with these waterways issues that
you are planning? I must say that Gangetic Dolphin, ©f&rd, ERTCIR d ol 39 <w
& grRit € 1 g9 7 9 gl 21 Along with this, I must point out — when we
are talking about ecological issues and environmental issues — [ am not sure that
the Ministry has the capacity to address these issues at all. Your Ministry is in
charge of infrastructure, roads, building things, moving things, etc. But you must
integrate the capacity to assess the environmental impact, not just one project here
and one project there, but the cumulative environmental impact of all these projects.
Mr. Javadekar was sitting next to you, I wish he were here to work closely with
your Ministry, to integrate members from his Ministry and elsewhere to strengthen
your environmental management capacity. Similarly, there is the whole 'Swachh
Gangg' imitiative. If your ships and barges are leaking all kinds of fuels into the
Ganga, it would be totally counter-productive to the other initiatives which Kumari
Uma Bharati is trying to pursue. So, please ensure that this is an opportunity to use
newer, cleaner and environmental-friendly technology. Just like we have Bharat-V,

Bharat-VII for motorcars, we should have standards for water transport as well.

Sir, we have seen issues in the Sundarbans. There was a hazardous oil spill
which had huge negative impact on that very, very critical eco system. How this
bill going to handle the liability issues? Who will bear the cost? Who is will bear
the cost of repairing and restoring the eco system? These are the questions which

I cannot see addressed in this Bill at all.

Hon. Member, Shri Tiruchi Siva, just spoke about some rivers. One river,
which he spoke about, is the Palar. That i1s the National Waterways No. 75. In the
Karnataka stretch of the Palar, I own lands on the banks of the Palar As a child,
I learnt swimming with a log on my back in that river. There used to be water in
that river then. I have not seen water for a very long time. Also, when we talk
about the lack of perennial rivers, it is something that we experience as farmers,
and I do not know where we are going to get that water in order to ensure that
these waterways will actually flourish. If you get that water, | do not know what
will my farmer brothers do downstream, but if that water was there, we would want
it for irrigation. So, one of the key questions I have for vou is this. How are vou
going to address the conflicting demands for that water with farmers and with other
people who want drinking water in the local towns and in the local villages? How
are those going to be addressed? Are they all going to have their rights to that water

removed because the waterway has now become a national one?

Similarly, Sir, when we think about livelihood, vou are putting new kinds of
boats on the river. What happens to the traditional boatmen? What will happen
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to the fishermen if there is an ecological impact that affects the ability of the
river to sustain fish? Sir, these are the questions that you must address as you go
forward. Similarly, some of these rivers are inter-State rivers and some of them are
intermational rivers. There are disputes about these kinds of i1ssues that take us for
ever, hundreds of years sometimes. I don't know how your initiatives will address
this or find congruence with the Government and our national perspectives on those
aspects. Sir, I am not going to speak very long. I am just going to say that the Prime
Minister has started talking about sustainable development. Whatever initiative is taken
for development, unless vou make it sustainable, unless you work with Mr. Javadekar
and his Ministry and ensure that the eco system is protected, that dredging does
not result in enormous damage, where you convert the waterway, a river, from a
living eco system into a dead transportation canal, until you address these issues,
this would be a very, very limited mitiative. You have a reputation for being a very
effective Minister. If you are able to address these multi-faceted goals, 1 would be
happy to give you that title and 1 wish you well with this mitiatives going forward.

MR. DEPUTY CHAIRMAN: Thank you, Mr. Deve Gowda. You made a good
speech. Now, Dr. Chandan Mintra.

PROF. M. V. RAJEEV GOWDA: Sir, I am Rajeev Gowda. Mr. Deve Gowda

was the Prime Minister!

MR. DEPUTY CHAIRMAN: Okay; sorry, Rajeev Gowda. But I also said that

you made a good speech.
PROF. M. V. RAJEEV GOWDA: Thank vou very much, Sir.
MR. DEPUTY CHAIRMAN: Now, Dr. Chandan Mitra.

DR. CHANDAN MITRA {(Madhya Pradesh): Mr. Deputy Chairman, Sir, [ thank
you very much for giving me this opportunity. 1 have been waiting to speak on
this subject for a long time, because the matter 1s very close to my heart. Sir, my
ancestral home is in a town called Hooghly, near Kolkata, and the river Ganga,
which is called the Hooghly river' there, flows in front of my house. So, I have

grown up in a riverine culture where boats would ply, fish....
MR. DEPUTY CHAIRMAN: A lot of fish.

DR. CHANDAN MITRA: .would be in plenty — and yes, you will be aware,
Sir, in Kerala also, it is a similar situation — and the river was a thriving, live
river. Sir, over time, what has happened 1s that siltation has caused the river to

recede to a large extent Earlier, if you had to cross to the other side, nobody took
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the train or a bus, because to go to the nearest bridge and then cross over to the
other side, which is also a thriving industrial belt, was a big problem. So, people
would simply take the motor launches as you have in Kerala, Sir, and crossed the
river. It was a very cheap and effective means of transport and communication.
But, Sir, now the river has receded so much due to siltation that especially, n the
lean months, the jetty extends to almost half a kilometre or even more, and, so,
for people who carry their goats, cattle and all their belongings, which is what the
local population used to do, the farmers used to do, this has now become a big
problem. People have started using more buses. People hire lorries, take a detour
of 30, 40 kilometres, spend a lot of fuel and money and the river, meanwhile, is
dying. Sir, there was a time when the jute mills — and there are many jute mills
along the G.T. Road from Kolkata to Howrah, right up to Bandel and other places,
near my ancestral home — had a gate on the river, because jute bales would be
brought from Bangladesh or Upper Bengal and be unloaded at the jute mills, at the
gate on the river So, the entrance to the jute mills was actually from the river side.
But, today, it is not possible at all. Jute mills are dying, jute production is falling
and hundreds and thousands of workers are suffering enormously as anybody from
West Bengal knows. Sir, in this plan, I see a great vision of the Minister who is
known to be a visionary Minister, who has done a lot whenever he has had an
effective charge. The Mumbai-Pune highway is a standing tribute to his dvnamism
and effectiveness, dynamism both in terms of vision and planning, and he also has
the ability to raise the funds to, actually, mplement this programme. So, [ have
full confidence that he is going to do it It is a long-term programme, Sir. It is not
going to happen overnight. Many Members have said that in so and so river there
is no water anymore. It is a dry stretch. Yes, in the Western part of Bengal also,
as Mr Ritabrata Banerjee said just now, many of these rivers — Ajay, Damodar
and so on — have really dried up, and if you pass by them, you will find just big
boulders and hardly small stretches of water.

My suggestion to the Minister would be, let this wait. What 1s feasible? [ don't
want them to fall into disuse. We have read in history that Patliputra or Patna used
to be a major port of medieval times. Today, is Pathiputra a port? Is Patna a port?
All along the Hooghly River, there was a major inland port which was in great
use. All have fallen into disuse. [ am glad that that 1s the first of the five national
waterways which have been selected. You know effective river-way is where there
is actually a lot of riverine traffic. These have been chosen, and I would urge the
Minister to develop these first. Let these set an example to the rest, and everybody
who has doubts, put their doubts at rest and see the effectiveness of riverine transport.

[ don't want to repeat the statistics that it is 3 per cent in India, 47 per cent in
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China, 44 per cent in European Union. But ves it is possible. If we are talking

about reducing road accidents, reducing the fuel consumption, we must look at inland

waterways and inland transportation.

Sir, at the same time, | would urge the Mimster to look at the pollution aspect,
which many Members have talked about, and, here, [ would give an example from
Kerala itself. In Kerala, Sir, you would be fully aware that there 1s a lot of commuter
traffic and tourist traffic which goes along the various backwaters and emerges onto
the Vembanad lake leading to Kumarakom. Once I went on a visit to Kerala and a
local person told me that 'Sir, don't take one of the diesel-operated boats; I will get
you a manually-operated boat because that is the most effective and non-polluting
way of travel'. I did that But I did see that this was a dying art. When you have
the option of putting up a diesel engine, who 1s going to actually row ovemight
to cross from Alleppey to Kumarakom? So, this is a dying art. But the other day,
I read in the papers that now the operators there are saying that they are going to
put up solar panels on these transport boats so that instead of diesel, they can use
solar energy to drive the motors of their boats both for commuter vehicles and for
tourist traffic. Sir, these are great ideas. There was a time when inland waterways
and inland transportation was thriving all over India. Next to my ancestral home,
there was a place called Balagarh. Balagarh is a place which produces excellent
quality of bamboo. These were used during the British period to build steam boats,
and those steam boats used to travel from Patna right up to the Barak Valley and
Silchar across, what was not Bangladesh then, but is now Bangladesh today. Riverine
transport was the lifeline of places like Bengal, Assam, parts of Bihar and along the
entire coast and, of course, Kerala. So, we can revive the whole thing and it will
be very, very useful for people, cost effective for people. I know it is a huge cost
to the Government but as inland transportation develops, as goods traffic grows on
this and private-public partnership develops, foreign investment comes in, money,
[ am sure, will not be a problem, and, particularly, when you have a dynamic
Minister at the helm. So, Sir, I think, that there is a huge potential. This is really
a visionary programme. There are only a few cauticnary things about pollution, and
we have to be mindful of fisheries and fishermen's livelihood. The fact that you see
a delicacy of a fish called Hilsa in Bengal which has virtually disappeared from the
western part of Gangetic delta and they have all fled to Bangladesh because this
part has become very polluted. So, these are issues that need to be looked into.
But T am sure that when the Minister talks about increasing the depth of the river,
as the river is deepened, more water flows in, and this would automatically take

care of things. So, these are the issues that need to be looked into. But I am sure
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that when the hon. Minister talks about increasing the depth of the rivers, as rivers
deepen and more water flows in, this would automatically take care of things. Now
adays in places like Banares, people actually cross the river on foot in the summer.
It is unthinkable. There used to be an old seng 777 By § Ge g ¥ g} ?5'\,
A wor o¥l foigr vei” But if in ganga maiyya there is no paani at all then
Foi 1 @l Rigul @ g2

So, this is what T would urge the hon. Minister to be mindful of. He must ensure

that the depth is increased, water flows, commerce increases and the country prospers.

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
{SHRI RAVI SHANKAR PRASAD): Sir, Chandan Mitra's knowledge of Hindi
film songs 1s legendary and 1 would request him to use it more frequently in his

interventions.

DR. CHANDAN MITRA: Thank you very much, indeed. So is the Minister's.

[ know what a great connoisseur of Hindi film music he is.
"TTIT T, Tel ¥ GRT, a7 g, Tol ¢ Nl qei! ger §”

I can't forget that song which you sang at Nagpur.

Sir, thank you very much.

MR. DEPUTY CHAIRMAN: Okay. Shri Anil Desai. Your time is five minutes.
SHRI ANIL DESAI (Maharashtra): All right, Sir

Mr. Deputy Chairman, Sir, I rise to support the National Waterways Bill, 2015.
At the outset, I congratulate the hon. Minister of Shipping, Gadkariji, for taking up
this piece of legislation in respect of the declaration of certain inland waterways to
be the national waterways, to provide for regulation and development of the same

for the purpose of shipping and navigation.

Sir, Gadkariji needs to be shown much more appreciation because I know that
during his time as the PWD Minister in Maharashtra, traffic congestion had grown to
such a great extent that the people of Mumbai were really coming out and protesting;
their rage could be discerned at every point. At that time, he showed dynamism
and built up highways, not just highways, but bridges and flyovers, in the city of
Mumbai. And, at one point of time, when the Shiv Sena pramukh, Balasaheb Thakre,
was really skeptical and had doubts about how the traffic between Mumbai to Pune
could be eased and there was nothing in sight, Gadkariji picked up the cudgels. He
accepted the challenge and, within no time, came up with the Mumbai-Pune Express
Highway, which has now become a landmark for people and tourists coming into

Maharashtra from all over the world as also from different parts of the country.
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8.00 p.m.

They really appreciated the work which has been put in and the dynamism shown
by Gadkariji. So, when Gadkariji is at the helm of affairs, he would see to it that

this innovative mode of transport comes up really well.

Sir, our colleagues have spoken about different aspects. Despite the odds and
challenges, I think he would be able to pave the way and come out with this mode
of transport, which would really be putting our economy on the stride of growth.

Sir, today, it 1s a fact that even though India is a peninsular, with water on
three sides and land on one, we have lagged way behind as far as development
of this mode of transport is concerned. Road and rail transport has really taken all
the load of what the Indian economy could do about the movement of goods. It
has been claimed in the Statement of Objects and Reasons by the Government that
this mode of transport would be fuel-efficient, environmentally safe and bulk goods
and multi-dimensional goods also can be easily carried through this, so that ease of

traffic can be achieved and our Indian economy would really be growing.

Sir, 1t 1s really hearteming that till now only five Inland Waterways were called
National Waterways and now, the Government has chosen another 101 waterways
to be included as National Waterways. There are new challenges ahead. I am glad
that in the State of Maharashtra, National Waterways 77, Penganga Wardha River
System, that is in Vidarbha, Wainganga in Chandrapur, which is also in Vidarbha,
Savitri river in Konkan, Shastri river in Konkan and Ullas river, linking Kalyan,
Thane and Mumbai Waterways, are the five major Inland Waterways which have
been included in this programme. 1 think, developing this, over a period of time,
would be beneficial. As our colleagues have said, this programme cannot run in a
very time-bound manner. But, of course, given the impetus, or, taken the lead, our
Ministry will see to it that it reaches to the satisfaction of the people of India.
Sir, in Mumbai, 1 would say that today rail or road — the main public mode of
transport — has really completely jammed; it is at the brim. By the introduction
and development of waterways, as far as tourism is concerned, tourism will be

given a boost.
MR. DEPUTY CHAIRMAN: Okay. Now, please conclude. .. .(Inferruptions)...

SHRI ANIL DESAL: Sir, the entire programme has a huge investment. Considering
the investment, the viability and success of the same, it will be cost-effective.
Ultimately, it will be the cost of the transport which will have a comparison with the
road and rail transport. So, I think, that calculation must have been given a thought
by Gadkariji. I am one hundred per cent sure that he will be successful and will

come out with this mode of transport for the growth of our economy. Thank you.
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g, 396 a8 A M A wed B Ove fewiwd faw < @ e son? ¥ gw ard
gaR foam # €, safav anue) uiferdl 9 sq9a o o o) ywaRy s wifgul owi
STATHC BT B, 981 & AR BT 3T AR H HA o, s9@] 41 2axen s @l
T a8, e v § st aifte w% fa el 9@ fe 9 s IR few
Tl fopem o g2t gfem A drevds s T SiK 1 89N gUR oIl drewdst 9, 9
W B M| ORT Has & TET ST € AT HI60T ST © O 98 an B 9 81 o
o, AT T IS AT T | e ¥, o 9gd o xwar 81 H vEn A § 6 er
Tz g gl 91 99 T W ai @i red) gide g1 sl wmell Raw & e
SIT AR | drexdol g1, @1 9% @idl el Rax & xR ae srem ar gad
AN S 9Tell B2 gHRIT U8 wdrdd ¢ {4 2 ol Raw @t € =1 foran 8, 29 g9
fergepor @Y arfirfe Raw @i =121 od &2

IR B AR A S BT 2, IAD AR H Ay OR7 < A AN 9T €, 98 I9™Y,
dferT # anmTeT v Y g b ARl g Rax W agd M W) Biesmed
g, 39 clelgs | 98 WM W) 2 ok gt cfwe Wi s9@! Swd & fav I 9
TR AT B R 3T Ticiss iR dmiheged Ut | g9ma? afs a8 a-m m df 3906
vfa gRee agae BRI anuml wel-del WX 994, sioed anfy o Saade W) @t
gl T 29D YT 39 O¥E Bl bls WhiF w7 AfS AT sH9h IR § gqred Jf Sl
LR =g

SHRI V. P SINGH BADNORE (Rajasthan): Sir, T have just one clanfication to
seek. Before that, [ must commend the Minister for pushing this Bill. My clarification
is that in the world today, all the big rivers, the Amazon, the Nile, adhere to the
riparian rights. That is not mentioned here so far. So, is he going to have the riparian
rights? There are the riparian rights of the States, downstream, upstream, the people
on the side, and then the turtles, alligators and all that. All that comes under the
riparian rights. The fisheries also come under this. So, it must adhere to the riparian

rights. It 1s a worldwide concept of riparian rights and it must be adhered.

sft ffem R et ST Sf, et gwd of oF et e T
g8 Ayl fdd wx yua oy € el swar wwels fben v, 99@] 9gd-agd g=dig
ST § oM MR @i el g1 |Y, des H alg+l § 47 WRHE goods and passenger
traffic T OX 21 BAR IR G200, Wi, SFHT, STdl &1 40 TR I ST goods
and passenger traffic gt e 21 IR @R S W 43 TR @R 44 TReE ©1 g
" fb_a‘ AT+ g 6 aes 7 35 NN goods and passenger traffic gt
W 2l 3R g A $ad 3.5 Wi ¢fhe U WX 31 SaERW & fAT enR &\
AR Yie 9§ ofid 8, d1 S¢ 9UT Wd IdT 8, Ydd & oiid ®, df Ub ouAT Wd 3T
2, agl 2P gq urdl & HrH 9 oid €, o g9 wd 20-26 19 anrar @1 gafery 2
é@.ﬁﬁ?ﬂrﬁﬂﬁﬁmcompetitionﬁmﬁ%,ﬂﬁﬁ?ﬂﬁﬁﬁﬁfﬁ%wﬁﬁ
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gotgl 21 a8l Wig duR g v, Wl A€l & HEmd d uld dd ugdrn Sidl el g9
T8 I 3B logistic cost TEA P Tl S WATT FAT Si 7 SN BT JART 21,
a1y SERl < et AT b grs § dad Hie Ao AN AR GRI B, W gy
I feoddt Ara dor A2 94 § 9iR @foT W 81 ¥9W S H logistic cost 18 TRC
g, oiefdh @9 # 9% 8-10 wwde 2 & Jiftes <9l # 10-12 9R¥e 21 Logistic cost
@Wgﬁa?w%ﬁeﬂﬁéﬂﬁexportﬁgﬂfﬂv_{qﬁ%l

FE &7 78 AT G B0 6 9w § 9 MSAT Tw SRSl & gRT Hiedl 9@
TS| AR hadd Aol @Y g g3 MiBAT B g oS onud ek dug H ot e
T B, 9 T=l M, 1 Ot TS B PiEa w9 87 ol SeeRv & v g dm
edible oil BT 1 @Y 30 B9 PG BUY P import HYd Bl UL edible oil il Tdl
2, HaT 37T 2, Bfedn anar 21 3R I BT waterways a9 TR0, T1 oIl gleaam & 5
IR € DI barge oil o®< Aleddol M 3T 3FR 987 I REGISRT A oil 3T,
d1 SRS # oil B BT UH U Sg o9y 0y fhal et g1 oyl oFR aiE # e
HI a1 3T € 3R g8l A g8 F-l aMydl, A7 o BT el & A A ouv iy e
W(TETGT@,H@I%IOQBHC cost F&iT ‘@‘ﬁls‘aﬁ‘qaﬁﬁﬁmﬁmm
g b SIR TR 99 A AU ISR 1 FEi gRm SR fae w9 wrir e i S
HeHTE ¥, MUG §, fishermen &, ITd! SH®T 954 981 BRIGT I 91dl B

udm Hedyul ard ¥g © fb agd 9 @R 9 u% gard sern @ i swd A ol
watervays select ﬁv_';' %, $<1H' e *Iq'{HIQH & WY BT TeR Fi g §‘§ 2l
tl%?’ﬁiﬂ—d,ﬁmww@mméﬁ?mw%ﬁ}minerals%ﬁrights
g, U T F rights B, 3T S-9IT rights 3MTcd § =, &7 T 41 right &7 3199
g1 H Tel ol agd Bl Tod wxer & oafl afer] of 9|l ger 8§ v e §)
B9 A M HIAT AR o

IR AR o/ wifeRmie # @' a9 99 gam, a1 UE W el & u @
TuH & A i 99 WieT BfEdt & Ard o fhy 9yl Yoy ReR b avh §
replyﬂWWl%ﬁﬁWW101 rivers SuggestﬁTQﬁGﬁ?SGlﬂﬂﬁ%ﬁTﬁﬁﬂ'l-_ﬂ
o 99 wg TR B 7 B WXER & ARY W hId b 10 delete B 31
3 TNE 9 91 9t w1 R WieW Bt 9 & T WRer $ wdE 9 5 dvilcs
#, 5 AAT H, 3 B H, 3 AERIG, W, U AT # AR U qower #, U9 18
add fhYl 39 @98 ¥ T8 FT 109 g5l 39D 915 [ IGH 3 merge fhY M7 58S
PRI 3G AT 106 3T 5, Ol T8 & OIdAT &, 59 @98 4 111 € 3 wiewT st
®1 recommendation & IR 9% &1 § 39 wEe ¥ Qd dev emr él Wiﬁﬁé
i o0 IR FEdl ® 5 AT A9 BRI, O 89 Tl @Al 89 dN TS RPN @l

SEH B R BT AR B

@ﬂiﬁ important dTd 28 g fp ecology 3T environment & 899 I &9 EREE EIFS
H Environment Ministry P AT A Th-TUdh "o @1 approval 1%1'@' o e s Tl
BT | gulcry go [l ecology 3l environment @1 disturb T8l @i s q 2yl Ug

aas 41 drEdl g
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GHRI, WY R H aR-aR yd wed Sodl @ [ § uivon drgl § e g gdd
gedas ofl, 2Dl Ae udl & fb " § qerg d |l a1, § 1996-97 #1 d) DY w1
g, 99 #9110 RIS IR ¥ fau 9, 4 T9IR SIS diied Arbe 3R gfed® 3§ @9
fhe & 2fiw 25 91 § 8 9N BxIs & @M fby 24 39 fuast giwony @t off, amg
q5rd u & IR | A e 8 qw wwd B A @ gwen gar |4 adl T

Tgd! A d1 A8 € &yl go S g 3} ey Ak R B o
@l a9 Gl §, @eT € Asf U 93 gU e GGRI Dl a9 ST § 6 e A gRI @)
a5 uen H given g €Y gl 9 § 39 wed H g olls e anud & | H
w4l 35 TEI g g ofiR w4l 3[oT amvar Wl 8T < g . (FEEH). .

sft SIFARM AE®: AU TR & aR H L wigun @) off, IHaT @ gen?

oft Fifes SR e waR off, §9 amad 9ier TR § 7-8 89K eils 99
HT T FT oft, AMUwT 99 T TR0 O AT B TRM? IMY e A9 B 3 A9
H fegmR dd 2R RN & QX BM Iw TE 81, dl 3y 3¢ wad H A »ux Miyds
| o 2mguanl 2y favar Ry, # w1 ol var o 98w L (EE). .

MR. DEPUTY CHAIRMAN: Deon’t do that.

SHRI NITIN JAIRAM GADKARI: No, Sir. 1 am ready for it because 1 am
confident. I am 100 per cent confident.

IR, S AT H G491 ]ET §, W UP BSANRE Aed ¢, 39 W AAEE 1 TP
R 2 gat SutRrd sy # goie 9R feusdd A9l §) o 9R-9R o ard @
b v w2 €, # 9oic & T 4 b o €] 481 B ddl gl 20l b gHR] Wb
@ &1 AT A TE gU E, e T S 9 BRIs & s F digde AT w9 QU
g1 29 gerd A uidt & i i qed @l § b ug S esi g andr 22 Hfe s @l
S Wi died ¥, onel 98 foww wg) ¥, gufoy Sswd aR | # T8 FHsnd,
AfrT is alcy a9 @ ...(ag™)...

sfrcht faea s (femmad ween): o+t 1 B ®E W 9 % anver wer wet
T MY AT .. (FS)....

sft fafem oraem et T, o e At €, 99t ot €1 vt 9 W amuet
g adrEr digdl g (b A fswdde § 9 g ol 9uie 2, 98 9gd @9 31 o g
Ui diex dsf &l o g fbar 8, Iy & fay # anuel aqn asd g, sHd
I GR BT @ AT 1 I H aRORN F fegar aw, 1,020 fRAniier @1 g WA
g1 forg oft w8t v 49 gU 8, o S usw & € § 7 oy WY udh-ud 91 @l
fore oz AR®IE o dIfSTEm 89 <R B & Ugd T WY 12 diex 991 # 3,500 Pis
SWI F HR BT AR B O T2 T, D Bioac B P 5, A€ YEAIIT @
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99 U BT 2, 99 21 ¥g diex o ¥l o) uw gER S¥ A g W gen el ®, B,
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for agi ux Yad W 8, Aue gisd W B 2R dicy du o) &1 39 a8 vEd 1,195 Bls
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IR uew H arToell ¥ gfegwr dw, 100 e PWI @ AFd 9 8H dFT 20
gaifés effma a1 w2 21 A effFa geifes g1, o8t TSR 9iew o Ja6 afiw anr
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gHR Qo H 5—\11—55“1 Selerol gl %\’, des d o Eﬂfﬁi?{\‘ﬁ? ﬁfﬂq international
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150 ®RTs B9 ©l a9 89 effiTd 991 %2 8, Ty 1,000 #xis v @) drd 4
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B, WfT 1 wa < B, SUT AN 9T ST MaT Wk ©, MYHI Ul =l o g
ATT 3791 ST dIeh? AIGar Hahl § 459, di 98 g8 & "isdr Snul 29 25 e
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m @d HYh gH floating RO-RO jetty 0T for @ o @ 81 gEd navigational
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I IUPT ITAR BT IBT 21 P P WPR Bl 3R @ 721 ST BT 1 e o
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friendly and cost-effective mode of transportation which on development will have

the potential to establish an optional mode of mix and reduce the logistic cost. ¥,
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MR. DEPUTY CHAIRMAN: Thank you, Minister.
The question is:-

That the Bill to make provisions for existing national waterways and to
provide for the declaration of certain inland waterways to be national
waterways and also to provide for the regulation and development of
the said waterways for the purposes of shipping and navigation and
for matters connected therewith or incidental thereto, as passed by Lok

Sabha, be taken into consideration.
The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up Clause-by-Clause consideration
of the BRill

Clauses 2 and 3 were added to the Bill.
CLAUSE 4 — AMENDMENT OF SECTION 2 OF ACT 82 OF 1985

MR. DEPUTY CHAIRMAN: In Clause 4, there is one amendment (No.3) by
the Minister.

SHRI NITIN JATRAM GADKARI: Sir, I move:

(3) That at page 2, line 18, for the figure "2015", the figure "2016" be substituted.
The question was put and the motion was adopted.
Clause 4, as amended, was added to the Bill
Clause 5 was added to the Bill
The Schedule was added to the Bill

Clause 1 — Short Title

MR. DEPUTY CHAIRMAN: There is one Amendment in Clause 1 (No. 2) by
shri Nitin Jairam Gadkari.

SHRI NITIN JAIRAM GADKARI : Sir, [ move:

(2) That at page 1, line 2, for the figure “20157, the figure “2016” be substituted.
The question was put and the motion was adopted.
Clause 1, as amended, was added to the Bill
ENACTING FORMULA
MR. DEPUTY CHAIRMAN: There 1s one Amendment (No. 1) by Shri Nitin

Jairam Gadkari.
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SHRI NITIN JAIRAM GADKARI: Sir, I move:

(1) That at page 1, line 1, for the word “Sixty-sixth”, the word “Sixtv-seventh”
be substituted.

The question was put and the motion was adopted.
The Enacting Formula, as amended, was added to the Bill
The Title was added to the Bill.

MR. DEPUTY CHAIRMAN: Now, Shri Nitin Jairam Gadkari to move that the
Bill, as amended, be passed.

SHRI NITIN JAIRAM GADKARI: Sir, I move:
That the Bill, as amended, be passed.

The question was put and the motion was adopted.

SPECIAL MENTIONS
MR. DEPUTY CHAIRMAN: Now, Special Mentions. Shri 3. Thangavelu.

Demand for allocating Central funds for diversion of surplus water from
Tamiraparani river to water deficit areas of Tirunelveli and
Thoothukudi districts in Tamil Nadu

SHRI 8. THANGAVELU (Tamil Nadu): Sir, the Tamiraparani is one of the
perennial rivers in Southern India. It originates from Eastern slope of Western Ghats
and traverses a length of 120 km through Tirunelveli and Thoothukudi Districts. Its
confluence is in the Bay of Bengal The Tamiraparani River provides irrigation facility
to more than 77,500 ha of land. It also fulfils other needs, including drinking water,
of the people. After fulfilling all the needs, around 13,758 mcft of water flows into
the sea unutilised.

There was a demand to utilise the surplus water of the Tamiraparani River
by diverting it to irrigate the dry areas of Manoor Union, Melaneethinallur Union,
Sankarankoil City and Union and Kuruvikulam Union and also other parts of Southemn
Tamil Nadu viz. Radhapuram, Nanguneri, Thisaianvilai, Sathankulam and Thiruchendur,
which are rainfed areas.

The State Government of Tamil Nadu, under the visionary leadership of
Dr. Kalaignar Karunanidhi, allocated ¥ 198 crore in the Budget for the year 2007-08.

Water and Power Consultancy Services under the Ministry of Water Resources also



